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Sellioll Ull of II Seooler Plaat In Public 
Sector 

257. SHRI G. VENKATASWAMY : 
SHRI NARYANAN : 
SHRI KOLAl BIRUA : 
SYRI MAYAVAN : 
SHRI DHANDAPANI : 
SHRI MRITUNJAY PRASAD; 
SHRI N.R. LASKAR : 
SHRIN.R. DEOGHARE: 
SHRI RAM AVTAR SHARMA; 
SHRI MUHAMMAD SHBRIFF: 

Will \he Minister of INDUSTRIAL 
DEVELOPMENT AND INTERNAL 
TRADE be pleased 10 stale: 

(a) whelher Government have decided 
10 set 111' a scooter manufncturing un it in 
Ihe puhlic seClor ; 

(b) if so, when and where Ihis unit is 
to he set up ; 3nd 

(c) the lola I amouul of money requir. 
ed to be invesled in the project? 

THE DEPU ry MINISTER IN THE 
MINISTRY OF INDUSTRIAL DEVE-
LOPMENT AND INTERNAL TRADE 
(SHRI M.R. KRISHNA): (a). Yes, Sir. 

(b) The q uo.lion of local ion of Ihe 
rrorosed puhlic sector project has nOI yel 
heen considered. It is not possible lu 
indicale at Ihis sInge the time by which 
the proposed ~  would be set "I'. 

Cd 11 is ".Iimaled Ihal Ihe capital cost 
of n plant wilh an annual production 
capacilY of arollnd 1,1)0,1)1)0 scoOlers would 
be of the order or Rs. JO 10 12 crores. 

Ellrning from Commercial Advertlslnll 
~  Zonal Railways 

25R. SHRI G. VENKATASWAMY: 
Will the Minister of RAILWAYs" be 
pleased to ,'ate : .. 

(a) the 10lal amount of revenues 
earned by the nine Zonal Railwoys from 

commercial adverli,inl duriDK tbe last 
fiscal year ; IIDd 

(b) tbe steps' ~ ~  ~  to be 
taken to ~  tbese reveDuCI 1 

THE MINISTER OF RAILWAYS 
(SHRI NANDA) : (a) Rs, 75,39,385. 

(b) Some of the sleps taken to in· 
crease revenue are: 

(i) Organi73tional set.ul' on the 
Railways bas heen streDgthened. 
Si:ot Zonal Railways with head-
quarters in metropoli tun cities 
have each a full.time Commer. 
cial Publicity Officer whose main 
job is to secure more' advCftising 
business for the Railways. 

(ii) Rates have been stliDdardized for 
posters, plates and paiDted boards; 
udvertisemenU inside cllrriages, 
signs below clocks, cinema house 
poster boards and revel'lC of 
passenger tickets. 

(iii) Provision has been made for tbe 
signing of bllik contracts upto a 
maximum of 3 years for all 
Railwoys. 

(iv) Targets uf cumings fur each 
Zonal Railway are illid dow. by 
Railway Hoard from time to time. 

(v) Upward r"vision of rates has been 
made keepinll in view the markot 
conditions. Rev ised ralcS' will 
come into force with effect from 
1.8.70. 

(vi) Meetinls are held with represen-
~ of advertising agencies and 

convassers and advertisinll apDts 
from time to time. 

. , .. 
(,. ji) Th, Chairman of ~  Railway 

Board has. in 8 . c/JfIUDuDicatiOD, 
called upon General Manapn of 
Zonal Railways to take step. to 




